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Clearance of Chaatouuan Project, 
#00tta  (Maharashtra)

*318 £HW  ANAN̂ RAQ PAT1L 
Will the Minster  ol  IRRIGATION 
AND POWER fc*e pleased to state

(a) whether Chaskaman Project  in 
Poona District  has been cleared and 
sanctioned by the  Central  Govern
ment, and

(b) the estimated co»t thereof and 
when it & likely to be completed’

THE MJNJSTpt OF  IRRIGATION 
AND POWJ#t (OR K L RAP)  (a) 
and (b)  The question of acceptanpe 
of the Chaekam?n Project estimatea 
to cost $s 98 crores, a new project 
.n tPie Krlsjkffja basin received m 1*470. 
would -have to be considered alter the 
Krishna Water Disputes Tribunal has 
giyen its award, which it is hoped, 
may be available in a year or so

Report  J>y  former  Chairman  and 
ffinpgfag Director of  oil ftfle
ol Methanol by  the  then  GeAWal 
Manager of frautSty, now IHWrte

(* * m

*319 gftftX ACHAL SINGH
SHRI CHOPRA SHAILANI

Will $e Mmister of PETROLEUM 
AND CHEMICALS' be pleased to refer 
to the reply given to Starred Qpeogon 
No 32 on the 14th November,  1972 
regarding the septyrt by  the former 
Chairman and Managing Diroctpr  of 
Fertilizer Corporation of India on the 
sale of mAthsftol and «th«r deals by

pirector  (Pr«*U*ctisn fa > Marketing* 
wiH state:I1* 1 “ IV ■ *

(fi) wketfyfr tfye £entral  Vigilance 
Commission has «xamî the report 
end it so, tfee ,owtc(»aie thereof, and

(b)  t£e action proposed to be taken 
by Govfernmeftt tWooft*

THJf MIK&STEft OF PETROLEUM 
AND  CHEMICAL  (&HRI  D  K 
BOROOAH) (a) and (to) On con
sideration of the report of the former 
Chairman & Managing Director, Ferti
liser Corporation of India and  other 
connected papers, the Central Vigil
ance Commission advised that neither 
Dr  S K  Mukhexjee,  Director 
(Marketing) nor Shn V Chandrasek- 
haran Marketing Manager  Trombay 
should be held blameworthy in  any 
Way ahd that no action need be taken 
against them

Huge Profits by Forelgp Pharmaceu
tical linns by Conjuring JFfke Manu

facture

*320 SHRI N K SANGHI Will the 
Minister  of  PETROLEUM  AND 
CHEMICALS he pleased to state

(a) whether a recent study  made 
by the Jawaharlal Nehru  University 
has further substantiated the fact that 
foreign pharmaceutical firms in India 
are making huge profits by ‘Conjuring 
fake manufacture’ of drugs from im
ported intermediates,

(b) whether these firms are import
ing intermediaries comparatively at a 
much higher price and that no efforts 
ate being made to manufacture these 
m India, and

(c) wkat steps ax* being taken  to 
reduce dependence  on such  foreign 
firms and also to manufacture  such 
drugs so that repatriation  of  large 
profits Is r*4w$d?

THE Mmmm   OF PjETROLEUM 
AN3?  CHEMICALS  (SHRI D  K 
&QRO&A0)' (a) fit> (e) A statement 
is laid on the Tqtjj* of $e House




